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AEA/ORDER

PER S.S.Godara, Judicial Member:-

This assessee’s appeal for assessment year 2048sk$ against the
Principal Commissioner of Income Tax-14, Kolkatéedla?1.03.2018, passed in
case M.No.Pr. CIT-11, Kol/U/s263/2017-18/9209-1\toining proceedings u/s
263 of the Income Tax Act, 1961 of the Act.
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2. Learned counsel states at bar that the assessrere wishes to press for
the instant appeal. Learned departmental reprdsenthas not raised any

objection.

3. This assessee’s appeal is dismissed as withdrawn

Order pronounced in open courton  27/11/2019
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